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Appointment of Scheduled Castes in 
Reserve Bank of India, Nagpur 

217.'3. SHRI R. N. RAKESH: Will 
t he Minister of FINANCE be pleased 
to state: 

(a) is it a fract that Res-CTve Bank 
of India, Nagpur, has appointed only 
one S ~heduled Caste candidate to the 
clerical cadre in the recent past out 
of more than 50 appointments made 
in that cadre; 

(b) how many posts were to be 
r eserved for Scheduled Castes in the 
tot>al appointments; and 

(C) wheth'Cr there is a shortfall in 
the quota of Scheduled Ca'Stes on the 
basis of reserva<tkm in serviec and , 
if so, the re3sons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCEl (SHRI 
JANARDHANA POOJARY): (a) "to 
(c) According to the information 

furnished by the Reserve Bank of 
India, their Nagpur office recently fil-
led up fifty-eight (58) vacancies in 
the cadre of Clerk Grade II / Coin 
NQte Examiner. After adjusting for 
shortfall/excess recruitment, Bank 
calculated that out of fifty-eight (513) 
vacancies, three (3) were required 
to be filled up by Scheduled Cast'es 
and eleven (11) by Scheduled Tribes. 
Against this the Bank has appointed 

.four (4) SchlCduled Castes and eleven 
(l1) Scheduled Tribes candidates. 

Sale of Smuggled Goods 

2179. SHRI R. R. BHOLE: Will the 
Minister of FINANCE- be pleased to 
state;: 

(a) whether it is ra fact that smug-
gled goods with marking from China 
Honk Kong, Japan 'are sold freely in 
open in Dhar'amtala, Calcutta and 
F:ort, Bombar; 

(b) what steps Government p ro-
pose to t ake to check the smuggling 
of these goods particularly through 
Calcutta and Bombay Por t; and 

(c) what steps Government pro-
pOse to take to stop the sale of smug-
gled goods in the market? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAN SINGH SISODIA): (a) ne-
ports received by Governments do not 
indicate any large scale and open saie 
of smuggled goods in Calcutta and 
Bombay. En.:quiries made by the Cus-
toms Department have revealed that 
many of the items " offered for sale 
are found to be spurious. 

(b) and (c) The preventive and in-
telligence 'Department in Calcutta and 
B'Jmbay has been strengthrened. The 
Customs authorities at these ports 
thoroughly rummage vessels arriving 
from foreign ports to detect ,the con-
cealment of smuggled goods. A spe-
cial drive has been launched to prevent 
the open 'display and sale of smugg-
led goods in the markets of the m'Ct-
r opolitan and other cities in the coun-
try. Raids and searches are carried 
out periodically on storage places of 
smuggled goods and on shops and 
stralls knOwn to be dealmg in smuggled 
goods in. such cities. 

R.uIes for IRecruitment and promotion 
of officers working in I .T .D.C. 

2180. SHRI ERA AMBARASU: Will 
the Minister of TOURISM AND CIVIL 
.A VIATION b'c pleased to refer ~ the 
reply given to Unstarred Question. 




